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CENTRAL ADMI M IS [ RA ILYE TRIBUNAL
MUMBAI BENCII MUN[BAI

ORIGIVAL A]’Pl ]( ATIOV No. 213/0!)438/2019
Date of l)cwunu l)a“' ‘\ugust 2019
'\ CORAM: RVIJAYKUMAR, MEMBER (4)
e oo Gz]nt‘Sh S. Kubal, Agc about 59 years, 5
U HNo, 880, Journalist Colony, Putvorim Bardez Goa 403 521. |
- Lay!l employed with R{.Oiondl PMovident Fuad Commm,lonerLPFO
- ' Bhavishya Nidhi Bhavan, 24, Palto S :
+" . -Panaji Goa 403 DL T ‘.ﬂippltcrm{
. (In Person) e L, Ly i
.. “Union of India, through Secretarty, - ;
- Ministry of Labour & Lipployment, :
Shrama Shakti Dh wLm l{ 1fi Marg, New De1h1 110 DO]
: ‘ 3  Central Provtdent Pund( nmmhsmn& EPFO,
Bhavishya Nidhi Bhavan, |4-Bhikaji Cama Place,
New Delhi. 110 066. ~ - .
T g ~Regional Ptov,ldull Tund ¢ nmnnssmnn EPFO, L8l
- .- . Bhavishya Nidhi Bhavau, 24, Patto, £
Panaji Goa 403 00 1. S : w  Respondents

ORAL ORDER

Heard the applu_;mt who appe: wred in’ pc.rson smcg h|='

(T ounsel could not be prwnl todgy. He seeks permission. 't

i _j\wt_hdraw the present (_)A: with hbu’t} to. file a better OA."

L'. In the af(nesald ‘w:ms this is agreed He requests four

... weeks time for this. pmpow.

3. '_ This OA" iq accnrd{ugly disml ssed as wu‘ldlawn w lth'.
o T.Il{\e rty as above and wuhoul diny order g 10 costs. o

' . I

R. V‘ijaykzhm_‘t!ﬁ :

Member (Administrative) -




